FORM A

TULIP STAR HOTELS LIMITED

Registered Office: Indira Palace Building H-Block, Middle Circle, Connaught Circus, Central Delhi, New Delhi, Delhi, India, 110001
Principal Office: Basement, Chandermukhi, Nariman Point, Mumbai, Maharashtra, India, 400021.
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FORM A
PUBLIC ANNOUNCEMENT

(Under Reguiation 6 of the Insolvency and Bankrupley Board of India
{Insolvancy Resolution Process for Corporate Persens) Reqgulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF TULIP STAR HOTELS LIMITED

RELEVANT PARTICULARS

1. |Name cf Corporate Debtor Tulip Star Hotels Limited
2. |Date of incarporation of Corporate [10.09.1987
Dabtor

3. |Authority under which Corporate |Registrar of Companies (Dedhi)

Debtor is incorporated / reqistered

4. |Corporate Identity Number L74899DL 1987PLCO2G134

5. |Address of the registered office and |Reg:stered Cffice: Indira Palace Building

gréncipal office {if any) of Corperate |H-Block, Middle Circle. Connaught Circus,
btor Central Deihi, New Daslhi, Deihi, India.

110001

Principal Cffice: Basement, Chandenmukht,

Nariman Point, Mumbai, Maharashtra,

India, 400021

6. |Insolvency commencement date in |21.03.2025 gDats of recopl of order by IRP
respect of Corporate Debtor - 26.03.2025)

7. |Estimated date of closure aof [17,08.2025; 180th day from Insolvancy
insalvency resolution process commencemenl date

8. |Name and registration number of the |Name: Mr, Gaurav Ashok Adukia

insolvency professional acling as |Reg No.:IBBI/IPA-002/IP-ND0457/2017-
intenm resolution professional (IRP) |2018/11293

9. |Address and e-mall of the Interim |Reg. Address: Anand Bhavan, Jamnadas
rasolution professional, as regislered |Adukia Read, Kandivali West, Mumbai City,
with the Board Maharashira, 400067,

Reg. Email ld: gauravaduka@hotmail com

10 |Address and e-mall 1o be used for [Process specific address: Sumedha
correspondence with the interim |Management Solutions Private Limited,
resolution professionat C-703, Marathon Inneva, Lower Parel West,
Mumbsal - 400013,

Process specific emall id:

cirp tshif@mgmail .com

11.|Last date for submission of claims  [09.04.2025; baing 14th day from the dats

of receipt of order by IRP

12 {Classes of creditors, if any, under [NA

clause (b) of sub-section (6A) of

section 21, ascertained by the interdm

resofulion professional

13 |Names of Insofvency Professionals |NA

identified to act as Authorized

Representative of creditors in a class

14| (a) Relevant Forms and {a) Web link for downloading claim forms:

(b) Details of authorized https:/libbi.gov.infhomea/downioads
representatives are avallable at | |{b) NA

Notice is hereby given that the National Company Law Tribunal (Mumbal Bench-\V1) has

ordered the commeancement of a cog’orale insolvency resoiution process of the Tulip Star

Hotels Limited vide order no. CP (I8) 3256/ND/20 14 dated 21.03.2025 (Date of recaipt

of order by IRP is 26 03.2025),

The creditors of Tulip Star Hotets Liméited, are hereby called upon to submit thair claims

with proof an or before 09.04 2025, 1o the Interim Resolution Professional at the address

mentioned against entry No, 10

The financial creditors sha#l submit their claims with proof by electronic means only. All

other cradtors may subimid the ciaims with proof in person, by pest or by efectronic means.

A financial credior belonging to a class, as listed against the entry No. 12, shall indicate

its choice of authorized representative from among the three insalvency professionats

ksted against entry No, 13 to act as authorized representative of the class Allottees under

Real Estale Projects in Foem CA

Submission of false or misleading proofs of claim shall attract penalties.

Sdi-
Gaurav Ashok Adukia
Date : 27.03.2025 Interim Resolution Professional
Place : Mumbai in the matter of Tulip Star Hotels Limited
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EQRM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankmptaﬁ Board of India

(Insolvency Resolution Process for Corporate Persons)
FOR THE ATTENTION OF THE CREDITORS OF TULIP STAR HOTELS LIMITED

egulatichs, 2016)

RELEVANT PARTICULARS

1. |Name of Corporale Debtor Tulip Star Hotels Limited

2. |Date of incorporation of Corporate (10.09.1987
Debtor

3. |Authornity under which Corporate |Registrar of Companies (Delhi)
Debtor is incorporated / registersd

4. | Corporate Identity Number L74898DL1987PLC020184

Address of the registered office and
pDr;r';g‘IJ;:el coffice {if any) of Corporate

Registered Office: Indira Palace Building
H-8lock, Middle Circle, Connaught Circus,
Central Delni, New Delhi, Belhi, India,
110001,

Principal Office: Basement, Chandermukhi,
Nariman Point, Mumbai, Maharashtra,
India, 400021,

Insolvency commencement dale in
respect of Corporate Debtor

21.03.2025 gDa(e of receipt of order by IRP
- 26.03.2025)

Estimated date of closure of
inscivency resciution process

17.08.2025; 180th day from Insclvency
commencement date

Name and regsstration number of the
insolvency professional acling as
Interim resolution professional (IRP)

Reg.No.:IBBUIPA-002/1P-NOO45T2017-

Name: Mr. Gaurav Ashok Adukia
201811293

Address and e-mail of the Interim
resolution professional, as registered
with the Board

WRog. Address: Anand Bhavan, Jamnadas
Adukia Road, Kandivak West, Mumbai City,
Maharashtra, 400067,

IReg. Email Id: gauravadukiagihotmail com

10| Address and e-mall to be used for [Process specific address: Sumedha
correspondence with the interim [Management Solutions Private Limited,
resolution professional C-703, Marathon Innova, Lower Parel West,
Mumbai - 400013
Process specific emall id:
cirp.shi@gmail.com
11.| Last date for submission of claims  |08.04.2025; being 14th day from the date

of recelpt of order by IRP

12,

Classes of creditors, if any, under
clause (b} of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

INA

13,

Names of Insolvency Professionals
identified to act as Authonzed
Representative of creditors in a class

NA

14

{a) Relevant Forms and

{b) Delails of authorized
representatives are available at .

(a) Web link for downloading claim forms:
hitps:/fibbi.gov.inthome/downioads
(b) NA

Notice is hereby given that the National Company Law Tribunal (Mumbai Bench-Vi) has
orderad the commencement of a corporale insoivency résolution process of the Tulip Star
Hotels Limited vide order no. CP (1B} 3266/ND/2019 dated Z1.03 2025 (Date of roceipt
of order by IRP is 26.03.2025).

The creditors of Tulip Star Holels Limited, are hereby calied upen to submil thewr claims
with proof on or before 09.04 2025, to the Interim Resoluticn Professional al the address
meantioned against entry No.10.

The fmancial creditors shall submit their claims with proof by electronic means only, All
other credifors may submit the claims with proof in person, by post or by electronic means,
A financial creditor belonging o & class, as listed against the entry No, 12, shall Indicate
its choice of authorized representative from among the: theee insolvency professionass
listed agamst entry No.13 to act as authorized representative of the class Allotees under
Rea Estate Projects in Form CA.

Submission of false or misieading proofs of claim shall attract penalties.
Sdi-
Gaurav Ashok Adukia

Interim Resolution Professional
in the matter of Tulip Star Hotels Limited

Date . 27.03.2025
Place : Mumbal
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